| TEM NO. 61 REG STRAR COURT. 1 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (Crl.) No(s). 914/2016
STATE OF U. P. Petitioner(s)
VERSUS
SUSHI L KUVAR SRI VASTAVA AND ANR. Respondent ('s)
(with appln. (s) for exenption fromfiling OT.)
Date : 24/10/2016 This petition was called on for hearing today.
For Petitioner(s)
M Amt Singh, Adv.
M. Adarsh Upadhyay, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER
Ld. Counsel for t he petitioner to furni sh fresh
addr esses of bot h respondent s Wit hin t wo weeks time
| ast opportunity. Notices thereafter be issued.
Li st again on 16.12. 2016.
( PAWAN DEV KOTWAL)
Regi strar

as



